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be given. I hope the hon. Member
will not ask us to allocate some money
even if they do not require it.
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The Deputy MiniSter of Communi-
cations (Shri Raj Bahadur): (a) The
answer is in the affirmative.

(b) Five persons have been arrest-
ed in this coanection.

(c) 468 postage stamps of annas-

two denomination.

Several Hon, Members rose—

Mr. Speaker: He has already stated
that the matter is under investiga-
tion.

Shri B. N. Miara: Sir. I want to put
one question. What is the action
which the, Government has taken as
regards the persons who have been
arrested for printing counterfeit postal
stamps?

Mr. Speaker: He has already stated
that the matter is under investiga-
tion. That is the action taken by the
Government.
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Jute CULTIVATION

*901. Shri Bibhuti Mishra» Will the
Minister of Food and Agriculture be
pleased lo state:

(a) whether it is a fact that jute
cultivation has decreased during the
current season due to low prices; and

(b) if so. the steps taken or pro-
posed to be taken to raise the jute
prices?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) According to
the all-India First Estimate of Jute
for 1954-55 the area under jute has in-
crcased in the current season by
about 5 per cent. over the preceding
year.

(b) To improve the prices of raw
jute Government are adopting in-
direct methods of long and short-
term nature, e.g. improving the qua-
lity of the produce, increase in the
yield per acre, bringing about a re-
duction in the production costs, and
stopping of speculative activity. The
price of raw jute ultimately depends
on the price of jute manufactures
fetched in the world market  and
Government keep a close watch on
the conditions affecting India's ex-
port trade in jute goods and every
possible step is taken to stimulate
exports and to increase the competi-
tive ability of the Indian jute manu-
factures in the overseas markets by
way of reduction in export duty &nd
liberalisation of export control.
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The L. N. Mishra: The hon. Minis-
ter has referred to the question of
improving the quality of jute. May
I know whether the Government
have received any reports from the
“State Governments about the steps
hey arc taking towards improving
the quality of jute? I may inform
the hon. Minister that so far as the
State Governments are concerned,
no steps have been taken to improve
the quality of jute.

Shri Kidwai: The hon. Member
himself has replied to that question,
but I think the information is not
correct. We daily receive reports
which show that different schemes
for improving the quality of jute
have been started in West Bengal
and in other States, particularly
Uttar Pradesh.

Shrimati Renu Chakravartty: May
I know if the Government has made
any survey to find out if the actual
price prevailing this year is on a
par with the cost of prdéduction of
jute?

Shri Kidwai: It is very difficult to
actually find out what is the cost of
production of an Indian agricultu-
rist, because I have found that, when
in one State the Government attemp-
ted to find out the cost of production
of wheat, the result was that it was
found to be Rs. 80 per maund which
nobody could imagine.

PORT AND SHIPPING STATISTICS COMMIT-
TEE REPORT
*902. Shri Shivananjappa: Will the
Minister of Transport be pleased to
state: . .
(a) whether the Port and Shipping

Statistics Committee has submitted its
report; and

(b) if 'so, whether a copy of -the
report will be placed on the Table of
the House?
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The Deputy Minister of Rallways
and Transport (Shri Alagesan): (R)
Yes.

(b) A copy of the report will be
placed in the Library of Parliament
as soon as it is printed.

Shri Shivananjappa: May I know
what are the main features of the re-
commendation?

Mr. Speaker: He will find them in
the report when it is placed in the
Library; it is under print.

NATIONAL HIGHWAYS IN ANDHRA

*903. Shri Viswanatha Reddy: Will
the Minister of Transport be pleased
to state:

(a) the names of the national high-
ways that pass through the Andhra
Stute;

- (b) whether it is a fact that some
more roads are proposed to be taken
over by the national highways;

(c) if so. the names of such roads;
and

(d) the amount that has been sanc-
tioned during the year 1954-55 for the
maintenance of the national high-
ways in Andhra State, specifying the
allotment for each road?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
A statement giving the required in-
formation is laid on the Table of the
Sabha. [See Appendix VI, annexure
No. 3.}

(b) No.
(c) Does not arise.

(d) Rs. 32.00 lakhs. Information
regarding the amount ear-marked
for each road has not yet been received
from the State Government.

Shri Viswanatha Reddy: With re-
ference to National Highway No. 7
connecting Benaras and Cape Como-
rin may I know whether the Govern-
ment of Andhra have requested the
Central Government to construct a
bridge over Tungabhadra and if so,





